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Case is adjourned till 21-1098. 

By Order 

Let the case be listed 

alongwith O.A. 118/98 on .11.1998. 

F4ember, Vice-Chairman 

List on 26.11.98 for order along-
with O.A.118/98. 

Vice -Chaj. rman 

List on 23.3.99 ffi= hearing alon 
with O.A.118/98. 

Vice_Chairman 
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23 .3 .99 

10 

22.4.99 

• 	List on 22.4099for hearing alongwith 
0.A.118/98. 

Member 	 Vjce-hajrman 

Let this case be listed on 

3.6.99 alongwith O.A. No. 118/ 8. 

Mee 	 ViceChai  man 

rd 
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20-5-99 ru.Chna •1crnod counc1 ifor the 
p7iflct wnd Ur.A.Deb Roy eaiuSr. 

fbr ,  the resonit, 

Djjjfl: Dch is not fai.e. 
djotrny 	779 for hezing. 
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Itths ca 1 be listed alongwith 

O..No. 118 of 98 for hearing. 

Me 	 Vice_Cha an 

Heard in part. Let this case be 

1'sted for further hearing on 14.7.99. 
 

Me er 	 Vice-Chairman 
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C.P.No.29/98 
	

(O.A.No.118/98) 

' Notes of the Regitry 	 Order 6ftheTiunl 

14.7 .99 
	

Part heard. List for further 

hearing tomorrow, 15.7.99. 

Member 	 Vi 
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15-7-99 Mr.M.Chanda learned counsel for the 

applicant submits that the order has 

since been complied with. Mr.A.Deb Roy, 

has confirmed the same. In view of the 

submission made by learned counsel for 

the petitioner we find no ground to 

proceed with the contempt petition. 

Acrding1y, Contempt Petition is closed. 

Mem er 	 Vice-Chairman 
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